sy .

- MR. DEHJTY-SPMKER :
!jg_.pomtofardﬂ

THE MINISTER OF RAIL-
WAYS (Shri Kedar Panday) :
I shall make a statement later.

MR. DEPUTY-SPEAKER : Shri
Anand Gopal Mukhopadhyay.

SHRI JYOTIRMOY BOSU :
Sir, I have a point of order on this.

SHRI KEDAR PANDAY : 1
shall make a statement later on.

SHRI JYOTIRMOY BOSU :
They are going to import it.

SHRI KEDAR PANDAY :1
shall make a statement some day
regarding this.

(viii) DrrricuLTIES OF ROLLER FLOUR
MiLrs N WesT BENGAL

SHRI ANNDA GOPAL MU-
KHOPADHAY (Asansol) : The roller
flour mills in West Bengal are
facing acute difficulties and unless
immedidate remedial measures
are taken, some of them are likely to
be closed down shortly throwing
hundreds of employees out of
job and jeopardising production in

a serious manner.,

Sir, prior to 1980 wheat allotted
by the tral Government was re-
allotted by the State Governments
to the respectived flour mills on
the basis of their capacity. However,
this basis for allotment was
in August, 1980. According to the

formulated by the Centre,

State Governments were requested
to sub-allot wheat to flour mills on
the basis of the “average actual rate
of milling in the recent past rather
than licensed or installed capacity”,
t'{;h:.Statuw?e tgx:hcr advised

t In computing performance,
three years performance, i.c., for the
period 1anging from 1978 to 1930
was to be taken into consideration and
added to this, local factors and cir-

mm MUHA!LM(SAKA)

The West Government
S e
trying to im ent the same, vi
the essence of the "guideline,
i.e. instead of three years’ ormance,
they have introduced only one year’s
performanceand the Committee sug-
g:ted by the Centre was also not
rmed. This vital distortion in im- .
plementing the guideline has created a
difficult situation for the smaller
mills and the supplies are now being
cornered by the big mills only. The
disparity has become so acute and
ap that while the big mills
have on the basis of their performance
been given 150%, of their capaci
the smaller mills have been given o y
10% of their sanctioned .capacity.
Since it is wholly uneconomical to
operate at this low supply, one mill
has alrcady closed downand 22 others
are likely to follow suit shortly unless
some remedial mesures are taken.

The inherent drawbacks of the
performance basis lies in the fact
that the smaller mills because of their
lack of financial resources, milling
capacity etc. would always remain
far behind in the race when com
with the bigger mills who have
capacity, bcttu'.ﬁnanma.l resources,

only as much as is allotted to it
autcannuztdmak&:nyopm market
purc.lmse er present system
the bigger mills will on enjoying
the benefit at the cost of the smaller
mills. Incidentally, it may be
Peincipale of disteibation on the . baus
princy tribution on basis
of_w-ﬁrmmoe ls“‘a icable only
in West Bengal other States
are sullﬁ:llavnngthettmg-homured
inciple of allocation on the capacity
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Iwwh,mercfon, uest the
m&:ratgmmrf-q-

i) That he may kindly take
()upthcnmu-mthﬁ:e West
Government and
find out a solution of the
present  problem.

(ii) since the Central directive
of issuing wheat on the basis
of performance is being followed
in a truncated manﬂr:r;llﬁk:
O a
oxll in the State, it should be
withdrawn a.ud. the earlier
practice of issuing wheat on
the basis of capaaty as is still
mvoguemotherSmahmdd
be re-introduced in West

Bengal, and

iii) a Committee compri of

& ) the representatives dprhcnngour
mills, West Government
and the Central representative
be forrmed who may look into
the grievances of mills arising
out of discriminatory allotment
and take suitable and timely
measures so that weaker mills
are given adequate safeguards
and justice.

Sir, this is a very important
matter ., . *¥*

MR. DEPUTY-SPEAKER :
According to the rules, all this will

not go on record except what you
have given.

12°30 hrs.

GENERAL BUDGET, 1981-82
GENERAL DISCUSSION— Gontd.

MR. DEPUTY-SPEAKER : The
Houseml]nowtakupﬁmhwgmmnl
discussion of the General Budget.
Mr. P.V.G. Raju may continue his

speech,

SHRI INDRAJIT GUPTA |
irhat) : I want to know when
hon. ancruhkdywrcply.
It will be helpful

MR. DEPUTY-SPEAKER : To-
morrow only.

SHRI INDRAJIT GUPTA :
Will it be to-day or to-morrow ?

SHRI R, VENKATARAMAN) 2
R
&amatthc disposal of the House.
If the House wants to have the whole
day for the decbate, I shall reply
to-morrow. If the Houac is
}:hcarmcatg,()' Clock I am ready
r it

SHRI GEORGE FERNANDES.
(Muzaffarpur) : T think reply may
be fixed for to-morrow.

SHRI R. VENKATARAMAN :
Then I would make one request.
Immediately after the  Question
Hour I may y and the Calli
Attention may taken thereafter.

SHRI GEORGE FARNANDES :
élﬁcr Zero Hour and hot Question. -
our.

SHRI R. VENKATARAMAN:.
I will reply after Question Hour.

SHRI GEORGE FERNANDES :
After Zero Hour.

SHRI R. VENKATARAMAN =
You fix the time at 2 O’ Clock.

MR. DEPUTY SPEAKER =
All right, at 2 O°Clock. -

SHRI GEORGE FERNANDES :
2 O’Clock will be all right.

SHRI R. VENKATARAMAN
Atz)O’CﬂockImllrcply (Immp-
tions

**Not recorded.

e —



